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+# . ... .DELHL LEAGISLATIVE ASSEMBLY.

BULLETIN PART-IT.

(General Informétidn_relating to Legislative & other matters)

No. 01 | | Fridey, Decomber 04, 1998
' ‘ ' ’ Mrgshigh 13, 1920(Saka).

ELECTION CERTIFICATE OF MEMBERS.

‘ In connection with the making and subscribing the
prescribed oath or:affirmation, Members are reguested kindly

:£0  bring to the Assembly Secretariat their original

certificate of election issued to them by the Returning
Officers under Rule 66 of the Conduct of Election Rules,
1961 . In addition, .certain forms etc. are also required
to be filled in by the Members.

2 For completion of the aforesaid formalities,
arrangements have been made by the Assembly Secretfariat 1in

Committee Room No. I (Room No. 38), Old Secretariat, Delhi
From 7.12.98 to 9.12.98 between 11 AM to 4 PM.

- Members may kindly bring with them the following
documents: -

i) Certificate of Flection (in original) issued by
the Returning Officer. '

ii } 4 passport size colour photographs (for purposes
of Member's Identity card.and Who's Who')

133 s The Bio-data of - the Member in the  proforma
enclosed.

--IDENTITY CARDS OF MEMBERS.

] Hon'ble Mémbers:are requested to get their Identity
cards prepared .and collected from the Secretariat of Delhi
Vidhan sabha from 11.00 A.M. to 4.00 P.M. on any working
day. ; 4 : T i

M.L.A. CAR LABELS.

For facilitating entry of cars owned by the Members
into 01d Secretariat, one car label is issued to each Member
by the Secretariat on filling up requisite form. As per
policy so far 1laid down, every memver is entitled to one
car parking label for entry into the Old Secretariat Complex
from the Main Gate. In rcase, a duplicate or a new car
parking label 1is required, for security reasons the o014
label MUST be returned, even if mutilated.

P.N. GOPTA
SECRETARY.

B4




g 1 US|

& Freforfre 3 o /ARSI R AT/ e -

o1 2l

02  aish

N3 g

04  HPd

05 gorEt
BRI & swwa o v o
FER BT AT o v o v vwe v o
O LR - 0 (1 S

IS5 oo s smn s vman s BB

S wr A A e BE S | b AT

OATH OR AFFIRMATION

I WISH TO TAKE * OATH / AFFIRMATION IN FOLLOWING:

01.  HINDI

02. ENGLISH

03. URDU

04. SANSKRIT

05.  PUNJABI
Signature . . ..........
Name of Member . . .. .. ..

. Constituency . . . ........
IR . oovic v bn s

¢ Strike out whichever is inapplicable.
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LEGISLATIVE ASSEMBLY OF THE NATIONAL CAPITAL
"TERRITORY OF DELHI

MEMBER’S PARTICULARS

. | Name

A

2. | Style of namé e
used in Assembly
paper
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{(h?) ST aTel SITH T By

5. 'Mame & number of Name No. -

- constituency

I 4‘ aTde &3 @1 A ga HaR M |

4. | Fathers/Husband’s

Name

faa/ufa @« =4

4. | Date of birth
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Age

g

Place of birth

ST =T

Educational Qualification

Jerford TR

Languages known

HINTG, S S

. | Profession

ATATY
1. aeia/Lawer

2. sieew/Doctor

' 3. sEgs/Teacher

|

4. wgurft /Businessman
5. ys/Agriculturist

6. cﬂvé:/Others

L 12

Mobile phone number
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Married/Un-married

darfes Rfd

?() =
bad

Children/s=m
(A) Daughters/yfzi

(B) Sons/t

Hobbies/sfuai

Details of dependent
family .

Members

faegor

gRa & anf¥a wegwal &1

No. Name

HO

Age relation

Sy

HECE

7. | Travels abroad

ferer ar=mg

| Name of Political Party

|
|
|
l to which belongs
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required in
e qwr & aruféa wrreid e
Any other i'nformation'
(e.g. Member,
Metropolitan Council,
Municipal |
Corporation, Lok ~
Sabha, Rajya Sabha) |
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(Sareruned-uEw, HET TR
TRy, TR GREASIES
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Date ................. Signature..............
e BYATEIR v i e
VB . swours s suemnns Name  ..............
S R A G g e R AH = wesmes iy 5 e smm s
Constituency . .. ... . .. No. .....
Fatem ez ... ... TWO . ovve e
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LEGISLATIVE ASSENMBLY OF THE NATIONAL CAPITAL
TERRITORY OF DELHI

MEMBER’S PARTICULARS
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Married/Un-married

daifee feufa

Children/w=r
(A) Daughters/gfzi

(B) Sons)ga
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LEGISLATIVE ASSEMBLY OF THE NATIONAL CAPITAL
TERRITORY OF DELHI

MEMBER’S PARTICULARS
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used in Assembly
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99. H"’H&’ TeMR 9Ru, faur @,
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Previous membership, if any, of
Parliament, Metropolitan Council,
Assembly, MCD, etc.

Ie. PIE Y AEHR

Any other information

BRI
Signature
e, qH
Delhi Name
LS fFraters &1 &
Dated : Constituency No.
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DELHI VIDHAN SABHA

APPLICATION FORM FOR "MEMBER LEGISLATIVE
ASSEMBLY" CAR LABEL FOR ENTRY INTO VIDHAN SABHA

Dated :
To.
The Secretary
Delhi Vidhan Sabha
Delhi
sir,

Please issue "Member Legislative Assembly" Car

Label for my car for entry into Legislative Assembly.

= The Car 1is registered in my name. The

Registration number of the car is .

Yours faithfully,

NAME LI L B I O B I I O O R R )

Pivigion Nt ss ses s s b

NOTE :-

As per policy so far laid down, every member
is entitled to one CAR PARKING LABEL for entry into

the 0ld Secretariat Complex from Main Gate.



